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A!1 eligible applicants have either been 
offered plots or their names have been 
placed on the waiting list. As tegards per-
sons hailing from West Bengal, the Co-
operative Socicty of such persons had made 
representations to Go\ ernment for the allot-
ment of land in the Colony. The Society 
has been informed that the Department of 
Rehabilitation has no scheme under uhich a 
Socicty consisting of non-displaced persons 
could be consideied for allotment of land.

Ri opening of Nimcha Colliery

,’7:. SJIR} ROBIN SEN : Will the 
Minister of ! ABOl'R AND REHABILITA-
TION he pleased to state ■

(a) whether unv agreement was signed 
for i c-opcning the Nimcha Colliery in Rani- 
ganj Coal Field ;

(b) if so, the main features of the 
agreement and the name of the Union with 
whom the agreement was signed ;

k ) whether large amount of legal dues 
is due to the workers for the period before 
the lockout of the Colliery from 2f>th April, 
l1)"I, if so, the total amount due ; and

(il) whether thcic is any provision for 
puuuent of outstanding legal dues to the
Wl'lk'J.s ?

mi* MINIS!FR o r  LABOUR AND 
RLHMmiTATION (SHRI R. K. KHA- 
Dll K.AR) : (a) to (d). Information is 
beinf collected and will be laid on the 
'I able of the House.
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Indians in Ceylon

774. SHRI R. V. SWAM1NATHAN : 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state :

U) the number of peisons of Indian 
origin who have been given citizenship by 
the Ceylonese Government under the 
Shdstri-Sirimao agreement; and

(b) the number of persons still awaiting 
citizenship under the said agreement ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH) : (a) 
17,632 up to August 31, 1971.

(b) 2,82,368.

Steel Prodoction in Bhilai Steel Plant

775. SHRI G. C. DIXIT : Will the
Minister of STEEL AND MINES be 
pleased to state :

(a) whether Government are considering 
certain immediate measures to increase the 
steel production in Bhilai Plant to meet the 
shortage of steel ; and

(b) if so, what arc these measures ?

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SHAHNAWAZ KHAN) : (a) and
(b). For increasing production in Bhilai 
Steel Plant several technological and organi-
sational measures have been implemented or 
are under implementation. The main 
measures are

(i) Formation of Capital Repairs 
Group for Coke Ovett.




